Reservation in promotion
2042, SHRI AMBETH RAJAN: Will the Minister of AGRICULTURE be pleased to state:

(a) whether reservation in promotion is strictly followed and implemented in the Ministry as

per provisions made in the Constitution through 77th Amendment;
(b) if 50, the details of promotion made during last five years in all categories;
{c) ifnot, the reasons therefor; and
(d) thetentative time by which the same will be followed?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI HARISH RAWAT )= (a)

to {d) Theinformation is being collected and will be laid on the Table of the House.
Drought in the country

2043. SHRI BHARATSINH PRABHATSINH PARMAR : Will the Minister of AGRICULTURE be

pleased to state:
{a) whether several States in the country continue to reel under drought;
(b) ifso, the details thereof, State-wise;

(c) whether Government has initiated any action plan to provide assistance to the affected

States and to tackle the situation; and
(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI HARISH RAWAT )= (a)
During 2011 -12, no State Government has reported about drought till date.

(b) to {d) Do not arise.
Suicide by farmers
2044 . SHRI NANDI YELLALAH £ Will the Minister of AGRICULTURE be pleased to state:

(a) whether 17,308 farmers among majority of States committed suicides in 2009, according
to data of the National Grime Records Bureau (NCRB);
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{b) ifso, the reasons for such suicides among farmers; and
(c) themeasures taken by the Government to reduce farmers' suicides?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI HARISH RAWAT): (a)
As per all-India profile of suicide victims classified according to profession published by Mational
Crime Records Bureau in its report Accidental Deaths and Suicides in India-2009, the number of

suicidal deaths in farming/ agriculture is 17 348.

(b) Reasons for suicides by farmers, as reported by State Governments concerned, are
manifold which, /inter-aka, include indebtedness, crop failure, drought, socio-economic and

personal reasons.

(c) Govemment of India is implementing a Rehabilitation Package, which was announced in
2004 initially for 3 years, covering 31 districts in Andhra Pradesh, Kamataka, Kerala and Maharashtra
to address the problem of agrarian distress. An amount of Bs. 19880.11 crore has been released
under this package till March 31, 2011, The period for implementation of the non -credit components

of the package has been extended by 2 more years i.e. up to September 30, 2011.

The Government has also implemented the Agricultural Debt Waiver and Debt Relief Scheme,
2008 benefitting about 3.49 crore farmers in the country involving estimated amount of Bs.65,318.33

crore, as per provisional figures.

In order to revitalize agriculture and improve the condition of farmers on a sustainable basis,
other measures taken by the Government, inter-ala, include significant increase in public investment
in agriculture sector through various schemes such as Rashtriya Krishi Vikas Yojana, National Food
Security Mission, National Horticulture Mission, National Mission on Micro-lrrigation, VWatershed

hManagement and Soil Health and Fertility etc.

The Minimum Support Prices of major cereals have been increased substantially during the last

5 years for benefit of farmers.

The interest subvention for timely repayment of crop loans up to Bs.3 lakh has been enhanced
from 2011-12, resulting in further lowering of the effective rate of interest for those farmers who repay

their crop loan on time to 4% per annum.
Availability of subsidised fertilizers to the farmers

2045. SARDAR SUKHDEY SINGH DHINDSA: Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:
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